IN THE MATTER OF CORPORATE INSOLVENCY RESOLUTION PROCESS OF SUNDHA ROAD DEVELOPERS PRIVATE LIMITED
CIN: U45201RJ2011PTC034629

Date of of CIRP: 31st January,2024

LIST OF CREDITORS
Summary as on 14th February, 2024

Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI Process for Corporate Persons) ions, 2021

List of unsecured financial creditors (other than financial creditors belonging to any class of
creditors) (Amount in %) as per Annexure-4
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1 Khush Infratech Private Limited U45400MH2012PTC229866 14-02-2024 24,53,81,278.00| 24,53,81,278| Financial Debt - - No 100 No - - -




